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IN TNE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERABAD
8.A .N0.963/97
Batwaen: Dt. of Order: 25%¥7.97.

Skéﬂahboub Subhani
2, A JNageswara Rag
3, U.Rami Reddy
43 TiNalmeek Rao

& 5 ,9anumantha Rao
6. Y.Ankamma
78 VUKBN Acharyuluo o ’
JesApplicants.

And

13 The Poatmaster General, A.P.fastern Circle,
Vijayawada at Visakhapatnam.

2, The Sr Supdty of Post Offices, Guntur Division,
Gunturd N '

R”Sriﬂiv&sa Rao ‘
4£ ﬁ.hag@sh _4-1'” S o
59 Sk.ﬁh.Sabeer
64 GéSivarama Krishna
7+ KoReghavaisah
B. P.Bhaskara Rao
9¢ Ge.Venkateswara Rao
10.3.5ubba Raop
12.R V., Subba Rag
13,T.Thomas
14'D.Ssshaiah
15,T.V.Purna Umamahaswar. ,PJ‘

16, P.Ratns Kishors -

_o

oo .Respondenta.

Counsel for the Applicants: Me oK »Sudhakar Raddy

Counsel Por the Respondentss :  Mr.N,R.Devraj,Sr.CCSC

CORA M:

THE HON*BLE SHRI R.RANGARAJAN : MEMBER (A)
THE HON*BLE SHRI B.S.JA1 PARANﬁSHUAR s MEMBER ()




o ' . |
O.A.SéR.NO.2239(97

I\
Date of Order34g§‘142%ﬂ
ORDER |

|
Heard Mr.K.Sudhakara Reddy ,

for the .applicant and \
Mr.N.R.Devraj, for the respondents,

|
24 ADMIT,

- |
) L

L.
3. There are 14 private respondents in this OA who had |
been sent for 10 days training w,e,f

o« 22,2,97 by the impugned E}
memo No, B,IIL/3/96, dt. 21,7.97 (Ax3)

The leamed counsel X&
: o |
for the applicant submits that the private respondents on

completion of training of 10 days will be posted as Postmen

If they are posted as FosStmen imhediately after the training

then the applicants will be put to serious inconvenience as

e
: —

all the posts will be filled by the private respondents

¥
any interim order is to be issued then it is necessary to hear

| . |
the private respondents also, As the OA is admitted, registry

will issue the notices to all the respondents forthwith

But k_
| '
we feel it is necessary to give an ad interim injunction for

posting of privwete respbndents till a final iﬁtérim order is
passed, The &1 interim Injunction is necessafy to protect
L™

to the extent possible‘the rights of the applicants

If it is
proposed to post the private respondents R~3 to 16 45 Postmen

after the completion of training the same should not be issued
till 18,8.97.

.
4, List the OA for interim orders on 14,8/97.

32

The .
registry should issue notices urgently,

Reply should be filed
on or pefore 14,8,97,

Iist it on 14.8,97. r\LS___ﬂﬂ,,aégiﬂ
W ( R.RANGARATAN )
Menber (Judl,)

Member (Admn. )
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